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5.35 Ilrs. 

ALIGARH MUSLIM UNIVERSITY 
(AMENDMENT') BILL· 

(Amendment of Section 2) 

SHRI G. M. BANATWALLA 
(P'Jnnam): I beg to move for leave 
o introduce a Bill further to amend 

the Aligarh Muslim University Act, 
1920. 

M . CHAIRMAN: The question is: 

"That leave be granted to intro-
duce a Bill further to amend the 
Aligarh Muslim University ActJ 
1920." 

The motion was adopted. 

SHRI G. M. BANATWALLA: I 
introdnce the Bill 

15.35 hrs. 

INDUSTRIES (DEVELOP'MENT 
AND RE,GULATION) AMENDMENT 

BILL· 

D'R. VASANT KUMAR PANDIT 

(Rajgarh): I beg to move for leave 
to introduce a Bill further to amend 
the ndustries (DevelQpm~nt and 
Regulation) Act, 1951. 

MR. CHAIRMAN: The question is: 

'Th t leave be granted to intro-
duce a Bill further to amend the 
Industries (D ,velopment and Regu-
Jation) Act, 1951." . 

The motion was adopted. 

DR. VASANT KUMAR PANDIT: I 
ntroduce the Bill. 

15.36 hrs. 

PHARMAC ( ENDME,NT) BIL * 

(Amendment of sections 2,3 etc.) 
D . V SANT KUMAR NDIT 

(R'aj garh) : I beg to mQV for leave 
o introduce a ill further to amenq 

the Pharmacy Act, 1948. 

MR. CHAIRMAN: The question is: 

That 1 ave be granted to intro-
duce a Bill further to amend th 
Pharmacy ct, 1948." 

The motion was adopted. 

DR. ASANT KUMAR ANDIT: I 
introduce the Bill. 

15.36 h . 

GOVERNMENT SERVICE (AGE LI· 
MIT) AND UNEMPLO T 

ALLOWANCE, BILL· 
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SPECIAL COUR S ( EPEAL) 
BILL-
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